IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on

:09-06-2025

Date

09.06.2025

(Se

WP (C) - COURT o WRIT ©

45900/202509.06.2025 |Ic 70,0 ID.NAYAK  [C.O. No. g lorder Dtd. 2025-06-25 R ANCH-3 gg)

WRIT (se

WP (C) - COURT o BRANCH ©

45902/2025(09.06.2025 |1, 2L 0 R SAMAL c.o. No. g |Order Dtd. 2025-06-04 (DTVISTON ng
BENCH-2)

FAO- COURT (Se

45903/2025(09.06.2025 |7, ., A K BARIK (C.O. o g |order Dtd. 2025-05-08 No-

109

WP (C) - B. B. N COURT (Se

45910/2025(09.06.2025 7,207 0 | ol c.o. No. g lorder Dtd. 2025-06-04 Tg;

BLAPL- COURT (Se

45914/2025(09.06.2025 |20 . |JP KAR c.o. o g |Order Dtd. 2025-03-03 BATL-1 TZ;

MISC.

FAO- COURT (Se

45920/202509.06.2025 | 'oo” 0., [R.K.PANDA [C.O. no. g |Judgement Dtd. 2025-05-30 2E§EAL o

WP (C) - DEBENDRA WRIT (Se

45915/2025(09.06.2025 7.0 207 ot GENERAL Order Dtd. 2025-06-04 R ANCH- 28;

WP (C) - SATPRIYA (S€

45916/2025(09.06.2025 [, 200 (oo |[GENERAL Order Dtd. 2025-04-08 28;

WP (C) - DEBENDRA WRIT (Se

45917/2025(09.06.2025 |1 20" 000 potnn GENERAL Order Dtd. 2025-06-04 R ANCH- 6 22;

WP (C) - SURYAKANTA WRIT (Se

45918/2025(09.06.2025 | o0 oD GENERAL Order Dtd. 2025-06-04 R ANCH-3 Tg;

MACA- BINAYAK MISC. (se

45919/2025(09.06.2025 974/2023 PRASAD GENERAL Petition With Annexures APPEAL No-

MOHANTY SEC.

WP (C) - JAGADTP WRIT (Se

45921/2025(09.06.2025 | 1ooc o 0o lo oo GENERAL Order Dtd. 2019-09-30 R ANCH-G 22;

' ABLAPL-  |ASISH L ~ (Se

45901/2025(09.06.2025 [0 0 o0 o [ n pay [GENERAL Order Dtd. 2023-11-01 BATL-2 o




110)

(Se

WP (C) - D WRIT
45904/2025109.06.2025 9367/2024 |MOHAPATRA GENERAL Judgement Dtd. 2025-01-31 BRANCH-5 22)
WP (C) - D WRIT (S€
45905/20251(09.06.2025 9367/2024 |MOHAPATRA GENERAL Judgement Dtd. 2025-01-31 BRANCH-5 22;
WP (C) - D WRIT (Se
45906/20251(09.06.2025 9367/2024 |MOHAPATRA GENERAL Judgement Dtd. 2025-01-31 BRANCH-5 22;
WP (C) - D WRIT (S€
45907/20251(09.06.2025 9367/2024 |MOHAPATRA GENERAL Judgement Dtd. 2025-01-31 BRANCH-5 22;
WP (C) - D WRIT (Se
45908/2025(09.06.2025  |go 2" o0 o oam (GENERAL Judgement Dtd. 2025-01-31|l°- . o g;;
CMP- BISWAJIT (Se
45909/2025109.06.2025 831/2025 MOHAPATRA GENERAL Order Dtd. 2025-06-04 22;
WP (C) - RAJENDRA N (Se
45911/2025(09.06.2025 |o o000 | GENERAL Order Dtd. 2015-06-17 g;;
_ AppealmemoAnnexure, Entire |[FIRST (Se
45912/20251(09.06.2025 FA-55/2000 |H. K. BHOL |GENERAL order, ADPPEAL No-
45913/2025(09.06.2025 " (C)- M.R.BARIK |GENERAL Order Dtd. 2025-05-23 (Se
14829/2025 No-

NIC



